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GOVERNMENT OF INDIA 

MINISTRY OF RURAL DEVELOPMENT 

DEPARTMENT OF RURAL DEVELOPMENT 

 

LOK SABHA 

UNSTARRED QUESTION NO. 460 

  ANSWERED ON 22/07/2025 

 

INFRASTRUCTURE DEVELOPMENT UNDER PMGSY-I TO IV 

 

460. SHRI G M HARISH BALAYOGI: 

 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

 

(a)  the details of roads, bridges and other infrastructures 

constructed under the Pradhan Mantri-Gram SadakYojana 

(PMGSY-I, II, III, IV) in Andhra Pradesh, project and district-

wise especially in Konaseema district, year-wise during the 

last three years; 

(b)  the details of proposals received for the construction of roads, 

bridges and other infrastructures under the PMGSY-III and 

PMGSY-IV from Andhra Pradesh, project-wise, district-wise 

especially in Konaseema district; 

(c)  the details of roads, bridges and other infrastructures that are 

pending and under construction under PMGSY-III, IV, including 

the reason for pendency and the progress of construction in 

Andhra Pradesh, project-wise, district-wise especially in 

Konaseema district; and 

(d)  the amount of funds sanctioned, released, and utilized under 

PMGSY-I, II, III, IV for the construction of roads, bridges and 

other infrastructure in Andhra Pradesh, project-wise, year-wise 

over the last three years, district-wise, especially in 

Konaseema district? 

 

ANSWER 

MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT  

(SHRI KAMLESH PASWAN)  

  

(a) to (c): The State of Andhra Pradesh has been sanctioned a total 

of 20,032 kms of road works under Pradhan Mantri Gram 

SadakYojana (PMGSY), since inception of the programme till 

16.7.2025. 
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As on 16.7.2025, a total of 599 km (102 roads and 75 bridges) 

of balance length is in progress under various stages of execution in 

Andhra Pradesh under various verticals of Pradhan Mantri Gram 

SadakYojana (PMGSY) viz. 13 roads of 65 km and 2 bridges of 

PMGSY-I and 89 roads of 534 km and 73 bridges of PMGSY III.  All 

sanctioned works of PMGSY-II have already been completed. The 

timeline for completion of works under PMGSY I in the State was 

March, 2025. Ongoing projects under PMGSY III have to be 

completed by March, 2026. 

  

The details of roads and bridges completed during the last 

three years in the State of Andhra Pradesh under various 

interventions/verticals of the Pradhan Mantri Gram SadakYojana 

(PMGSY) are given below:- 

  

Financial 

Year 

Completed   

No. of 

Roads  

Road Length (km) No of Bridges  

2022-23 202 1,050.55 10 

2023-24 78 369.14 9 

2024-25 35 387.040 10 

Total: 315 1,806.73 29 

  

In Konaseema district, a total of 226 roads covering a length 

of 567 km and 9 bridges have been sanctioned under various 

interventions/verticals of PMGSY, all of which have already been 

completed and 6 roads of length 28.33 km and 1 bridge have been 

completed during the last three years as given below: 

  

Financial 

Year 

  Completed 

No. of 

Roads  

Road Length (km) No of Bridges  

2022-23 4 12.03 0 

2023-24 1 0.00 1 

2024-25 1 16.31 0 

Total: 6 28.33 1 

  

District-wise details of PMGSY works, may be accessed at 

programme website www.omms.nic.in > Progress Monitoring > State 

MPR Abstract Report.   

  

Under PMGSY-IV, the State is preparing proposals as per the 

programme guidelines. The Central Government is working closely 
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with the State to facilitate submission of proposals under the 

programme. The timeline for PMGSY IV is FY 2024-25 to FY 2028-29. 

  

(d):      The details of the central share of funds released by the 

Government of India to Andhra Pradesh for implementation of 

PMGSY and expenditure incurred (including state share) during each 

of the last three years are given below: 

(Rs. In crore)  

Financial 

Year 

Sanctioned/Released Expenditure 

2022-23 644.13 748.63 

2023-24 140.64 368.03 

2024-25 507.32 370.60 

Total: 1,292.09 1,487.26 

  

The allocation/release of funds to the State for implementation of 

PMGSY is done on the basis of the proposal received from the State 

which inter-alia depends on works in hand, execution capacity of 

the State and unspent balances available with the State.  The funds 

for implementation of the scheme are released by the Ministry to 

the State as whole. Further release of funds to the Project 

Implementation Units Units (PIUs) at the district level is done by the 

respective State Governments depending upon the absorption 

capacity of the PIU.  

District-wise details of the PMGSY projects, including expenditure 

incurred, may be accessed at programme website www.omms.nic.in 

> Progress Monitoring > State MPR Abstract Report.  

***** 

 

 

 


